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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)
NOTIFICATION

New Delhi, the 1st June, 2026

Ref: HQ-PUBO013/1/2020-PUB-BIS (1545).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of Indian

Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of which are

given in the second column of the schedule hereto annexed have been established on the date indicated against it in third

column. The particulars of the standards, if any which are given in the fourth column shall also remain in force

concurrently till they are withdrawn on the date indicated against them in the fifth column.
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Sheesham (Dalbergia Sissoo
Roxb.)
Dried Stem Bark for Use in
Traditional Medicine —
Specification

SCHEDULE
SL No., Year & Title of the Indian Date of No., Year & Title of the Date of
No. Standards Established Establishment Indian Standards to be Withdrawal
Withdrawn, if any
@) 2) 3 “ 3
1 IS 432 (Part 1) : 2026 29 May 2026 IS 432 (Part 1) — 1982 29 November
Mild Steel and Medium Tensile Specification for Mild Steel and 2026
Steel Bars and Cold Reduced Steel Medium Tensile Steel Bars and
Wires for Concrete Reinforcement Hard-Drawn Steel Wire for
— Specification Concrete Reinforcement
Part 1 Mild Steel and Medium Part 1 Mild Steel and Medium
Tensile Steel Bars Tensile Steel Bars
(Fourth Revision) (Third Revision)
2 IS 10125 : 2026 29 May 2026 IS 10125 — 1982 29 November
Copper Carbonate — Specification for Copper 2026
Specification (First Revision) Carbonate
3 IS 12292 : 2026 29 May 2026 IS 12292 — 1988 29 November
Lead Suboxide (Lead Oxide) for Specification for Lead Suboxide 2026
Lead-Acid Storage Battery — (Lead Oxide) for Lead-Acid
Specification Storage Battery
(First Revision)
4 IS 19519 : 2026 29 May 2026 NA NA

CHITRA GUPTA, Scientist G & DDG (Hallmarking and Training)
[ADVT.-1II/4/Exty./146/2026-27]
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